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PUBLIC ACCOUNTS COMMITTEE

SEVENTH-FOURTH AND SEVENTY-SIXTH
REPORTS

SHRI C. M, STEPHEN (Idukki):
I beg to present the following Re-
ports of the Public Accounts
Committee: —

(1) Seventy-fourth Report on
paragraph 15 of the Report of the
Comptroller and Auditor General
of India for the year 1975-76, Union
Government (Railweys) relating
to Track Fittings.

(2) Seventy-sixth Report on para-
graphs 8, 10 (i) and 17 of the
Report of the Comptroller and
Auditor General of India for the

* year 1975-76, Union Government

(Civil), Revenue Receipts, Volume
I, Indirect Taxes relating to Cus-
toms Receipts.

ESTIMATES COMMITTEE
EIGHTEENTH REPORT AND MINUTES

SHR]I SATYENDRA NARAYAN
SINHA (Aurangabad): I beg to
present the following Report and
Minutes of the Estimates Committee:



20§  Rendming of Two

(1) Eighteenth Report on the
Ministry of Finunce, Depariment
of Economic Affairs (Banking Di-
vision) —Extension of Credit Faci-
lities to Weaker Sections of Society
and for Development of Backward
Areas,

(2) Minuteg of the sittings of the
Committee relating to the above
Report,

18. 17 hrs.

STATEMENT RE. RENAMING OF
TWO HOSPITALS IN DELHI
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PROF. P. G. MAVALANKAR
(Gandhinagar): Sir, I do not want



